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Counsel for the Petitioner present. Counsel for R3 and R4 along
with the Respondents in person, present. The Counsel for the
Petitioner during the last hearing has made a suggestion to this
Bench that since the 1st Respondent company is closely held and
the dispute is among the family members, it will be appropriate If
an elderly person of the family is appointed as Mediator. The
Respondents have suggested the name of Shri Gopi Rajagopal,
the cousin brother of the family, to which the Petitioner did not
agree. In the circumstance, the parties are given last and final
opportunity to submit the name of the mutually agreeable person
for appointment as Mediator failing which this Bench will appoint
Mediator on its own on the next hearing. Put up on 28.07.2017
at 10.30.A.M.
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